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The Miclster of brigatien and
Fewer (Ur. K. L. Bas): (2) to ().
The requisite informwtion is being
coliscted and will be 1aid on the Tabie
of ¢he House.

Giz-Year Fhaa

300. Shri Swrendramath Dwivedy:
Shel Ham Barua:

(b) whether any State Govern-
ment has made such a proposal to
the Central Government?

The Minister of Planning
Aseka Mehta): (a) No, Sir.

(b) No such formal! proposal has
made, although at the Chief
Ministers’ Conference in April, 1967,
one or two Chiet Ministers casually
suggested revising the Plan so as to
cover a period longer than five years.

Usnauthorised Colonies In Delhi

(Shri

Sbri Bharat Singh Chawhan:
8bhrl Manibhai J. Patel:
Shri Hardayal Devgua:

Will the Minister of Weeks, Hous-
fng and Sapply be pleased to state:

(a) the number of unauthorised

758

houses constructed in these colonies
is pot availeble.

(b) The Delhi Municipal Corpora-
tion are considering the question of
regularising those unauthorised con-
etructions which are of substantial na-
ture; were put up prior to the enforce-
ment of the Master Plan for Delhi (i.e.
the 1st September, 1982); and which
do not violate the land-use pattern of
the Master Plap for Delhi and can be
fitted into a proper lay-outiservice
plan.

Advances by Bunks against
Foodgralns

Shrimati Soshila Gepalas:

Will the Minister of Finamee be
pleased to state:

(a) whether the Reserve Bank of
India issued on the 25th January,
1967 an amendment to its earlier
directive governing scheduled banks’
advances against foodgrains;

(b) whether the amendment
exempted from the purview of the
Bank's control the advances against
the stocky of hybrid foodgrain
seeds;

(c) it so, the total amount of
advances given by the commercial
banks during February and March,
1967; and

(d) the total number af persons
authorised by the State Govern-
ments during the above period to
deal in such seeds?

Desai): (a) Yes.

(b) Yes, gpwovided the borrower
in respect of the etock of






